
Central Administrative Tribunal 
       Principal Bench, New Delhi 

 
 

                       CP/100/56/2016 in 
                                       OA No.100/3030/2015 
 

This the  21st day of September, 2016 
 
 
                       Hon’ble Mr. Raj Vir Sharma, Member (J) 
                     Hon’ble Mr. K.N. Shrivastava, Member (A) 
 

 
1. Om PrakashRajpurohit 
 Aged about 52 years, 
 S/o ShriNathu Singh, 
 R/o B-29, Mother Teresa Nagar, 
 Malviya Nagar, Jaipur - 302017. 
 
2. J. P. Agarwal,  
 Aged about 59 years, 
 S/o ShriDayachandAgarwal, 
 R/o 80, SonabariGopalpura Jaipur-302015 
 

3. Jagroop Singh,  
 Aged about 53 years, 
 S/o Shri S. B. Singh, 
 R/o 68/16, Pratap Nagar Jaipur 
 

4. Gajendra Singh Chauhan, 
 Aged about 49 years, 
 S/o ShriFanindra Singh Chauhan 
 H. No. 61, Chandra Nagar Beawar Road, 
 Ajmer. 
  
5. HemrajMeena, 
 Aged about 51 years, 
 S/o ShriShyojiLalMeena 
 R/o E-II 8 Saraswati Nagar Near Gold Souk, 

Malviya Nagar, Jaipur 
 

6. Ram Kishan, 
 Aged about 56 years, 

S/o ShriKanhaiyaLal 
 H. No. B-119, Model Town Jagatpura Road, 

Malviya Nagar, Jaipur. 
 
7. Ghanshyam Vijay, 
 Aged about 53 years, 
 S/o Sh. PurshottamSwaroop Vijay 
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 R/o 35-Krishna Nagar, 
GopalpuraByepass Road,  
Jaipur-302015. 

  
8. Madan Chand Bansal, 
 Aged about 50 years, 
 S/o ShriKhyali Ram Bansal 
 62/78, Pratap Nagar Sanganer, Jaipur 
 
9. NarendraGoyal, 
 Aged about 58 years, 
 S/o ShriPyareLalGoyal 

501, AnantSneh Heights Opp. Silver Spring 
 Apartment, New Navratna Complex,  
 Udaipur 313001.  
 
10. J. P. Sukhwal, 
 Aged about 53 years, 
 S/o ShriSatyapalSukhwal, 
 1 n 12, Talwandi, Kota  
 Rajasthan 324 005. 
 
11. N. L. Sharma, 
 Aged about 53 years, 

S/o ShriGaurishankar Sharma 
 120-a Nityanand Nagar Queens Road Ajmer Road, 
 Jaipur. 
 
12. Pradeep Kumar Gupta, 
 Aged about 50 years, 
 S/o ShriRamkumar Gupta 
 338-A KusumViharRamnagariya Road, 
 Jagatpura, Jaipur 302017. 
 
13. Ashok Kumar Tambi, 
 Aged about 52 years, 
 S/o ShriRamnathTambi 
 258 Gayatri Nagar-A Maharani Farm, 
 Durgapura, Jaipur 302018. 
 
14. K. N. Gupta, 
 Aged about 50 years, 
 S/o Shri N. L. Gupta, 
 27 P & T Colony  
 Opp. NBC Shanti Nagar,  
 Hatwara Road, Jaipur. 
 
15. BhagwanSahaiMeena, 
 Aged about 47 years, 
 S/o ShriEssar Ram Meena 
 C-183, Dadhichi Nagar, 
 Murlipura Scheme Jaipur 302039. 
 
16. JagdishPradad Gupta, 
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 Aged about 49 years, 
 S/o Shri Mohan Lal Gupta 

583 HaribhahuUpadhyay Nagar Ext. 
Pushkar Road, Ajmer 305001. 

 
17. KaushalKishorKhandelwal, 
 Aged about 49 years, 
 S/o Shri M. M. Gupta, 
 R/o a-111, ShreenathPuram Kota 324010. 
 
18. S. N. Mathur, 
 Aged about 62 years, 
 S/o Shri L. L. Mathur 
 14/199, Shipra Path Mansarovar, 
 Jaipur 302020. 
 
19. Tikam Thakur, 
 Aged about 69 years, 
 S/o ShriAtmaram Thakur, 
 R/o. 171, Muktanand Nagar,  

Gopalpura By-Pass, Jaipur 302015. 
 
20. SoneLal, 
 Aged about 66 years, 
 S/o ShriTej Singh,  
 94, VivekViharJagatpura, Jaipur 302007. 
 
21. Gautam Sharma, 
 Aged about 65 years, 
 S/o ShriGhanshyam Sharma 
 7, Hanuman Colony, Kartarpura,  
 22-Godam, Jaipur 302006. 
 
22. Ashok Kumar Agarwal, 
 Aged about 53 years, 
 S/o ShriPrem Chand Agarwal 
 G-26, Sidharth Nagar, NandPuri,  
 Malviya Nagar, Jaipur 302017. 
 
23. Om SwaroopMathur, 
 Aged about 65 years, 
 S/o Shri Mohan LalMathur, 
 R/o. 2/5, Rajeev Marg, 
 Panchsheel, Ajmer.     .... Petitioners 
 
(By Advocate :ShriM.D. Jangrafor Mr. M.K. Bhardwaj) 
 

Versus 
 
1. Sh.SunilArora, 

Secretary, 
Ministry of Information & Broadcasting, 
ShastriBhawan, New Delhi. 
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2. Sh.JawaharSircar, 
 Chief  Executive Officer 

PrasarBharti, PTI Building, 
 Parliament Street, New Delhi. 
 
3. Sh. C.LalRosanga 
 Director General,  

Doordarshan 
DoordarshanBhawan,  
Copernicus Marg,  
New Delhi.    
   

4. Sh. F. Sheheryar 
 Director General,  

All India Radio, 
RoadCasting  House,  
Parliament Street, 
New Delhi.        ...            Contemnors/Respondents 

 
(By Advocate :Shri S.M. Arif ) 
 
ORDER(ORAL) 
 
 By Hon’ble Mr.RajVir Sharma, Member(J) 
 
          Learned counsel for the alleged comtemnors has produced before us 

a copy of order dated 16/20.09.2016.  On perusal of said order of the 

respondents, we feel that the respondents have substantially complied with 

the order of this Tribunal dated 14.10.2015 passed in OA-3030/2015. 

2. Accordingly the CP is closed.  Notices issued to the alleged contemnors 

are discharged. 

 
 
(K.N.Shrirvastava)                                      (Raj Vir Sharma) 
Member(A)                  Member(J)  

 

 

/rb/                 


